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HIM M A T SINGH AND ORS. Appellant (s)
VER SUS
I.C.I. INDIALT D. & ORS. Respondent(s)

(With prayer for interim relief and office report )

Date: 05/12/2 007 This Appeal was called on for hearing today.

CORAM :
HONBLEDr.JUSTICEARIJITPASAYAT
HONBLEMR.JUSTICEP.SATHASIVAM

For Appellant(s) Mr. P. K. Jain,Adv.

For Respondent(s) Mr. U.A.Ran a, adv.
Mr. Abhishek Rao, Adv.
M/S Gagrat & Co.,Adv.
Mr. R.S. Suri ,Adv
Mr. Ajay K. Agraw al ,Adv
UPON hearing counsel the Court made the following

ORDER

Call after four weeks.

(Shashi Sareen) (Vijay Aggarwal)
Court Master Court Master



